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IN THE HIGH COURT OF BOMBAY AT GOA.

(LD-VC-BA-54/2020)

Sidren Silveria @Sidran
Silveria @ Sydren Silveria            …Applicant

Vs

The Police Inspector, Officer
In-charge of  Mapusa Police 
Station.  …Respondent.

Shri S. Khandeparkar and Shri R. Desai,  Advocates for the applicant.

Shri S. Dhargalkar, Addl. Public Prosecutor for the respondent.

Coram:- DAMA SESHADRI NAIDU, J.
Date:4th November, 2020.

PC.

Post the matter on 5.11.2020.

DAMA SESHADRI NAIDU, J.
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